
$~27 

* IN  THE  HIGH  COURT  OF  DELHI  AT  NEW  DELHI

+  CS(COMM) 927/2023 & I.A. 25870/2023 

INCYTE HOLDINGS CORPORATION & ORS. .....Plaintiffs 

Through: Mr. Hemant Singh, Ms. Mamta Rani 
Jha, Advocates 

versus 

BDR PHARMACEUTICALS INTERNATIONALS PRIVATE 
LIMITED  .....Defendant 

Through: Ms. Rajeshwari, H., Mr. Tahir A.J, 
Advocates 

CORAM:
HON'BLE MS. JUSTICE MANMEET PRITAM SINGH ARORA

O R D E R
%  17.12.2025 

It is already 05:30 P.M. 

No time left. 

List on 17.04.2026. 

BY ORDER  

(COURT MASTER) 
DECEMBER 17, 2025/mt

This is a digitally signed order.
The authenticity of the order can be re-verified from Delhi High Court Order Portal by scanning the QR code shown above.
The Order is downloaded from the DHC Server on 11/05/2026 at 20:12:53


